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NOTIFICATION

The 2nd August, 2016

No. L.G1.113/2014/109.— The following Act of the Assam Legislative Assembly

which received the assent of the Governor on 27th July, 2016 is hercby published for general

information.

ASSAM ACT NO. VIOF2016

(Received the assent of the Governor on 27th July, 2016)
THE ASSAM APPROPRIATION (NO. HI)YACT, 2016
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AN
ACT

to authorise payment and appropriation of cartain further sums from and out of the Consolidated Fund of
the State of Assam for the services of the financial year, 2016-2017.

Be it enacted by the Assam Legislative Assembly in the Sixty-seventh Year of the Republic of tndia as

follows:-

Short title

Withdrawal of
Rs.51,94,07,000 from anhd
out of the Consolidated
Fund of the State of Assam
for the financial year, 2015
2016

1. This Act may be called the Assam Appropriation (No.JH) Act, 2016

2. From and out of the Consolidated Fund of the State of Assam there
may be paid and applied sums not exceeding those specifiad in column (3)
of the Schedu!e amounting in the aggregate to the sum of Rupees Fifty
one crore ninety four lakhs seven thousand towards defraying the
several charges which will come in course of payment during the financial
year 20152016 in respect of the services specified in calumn (2) of the

Scheduie.
Appropriation
3. The sums authorised to be withdrawn from and out of the Consolidated
Fund of the State of Assam by this Act shaii be appropriated for the
services and purposes expressed in the Schedule in relation o the said
year ended on the Thirty-first day of March, 20186,
THE SCHEDULE
{ See Sections 2 and 3)
fH 12} i3]
AA Surms not exveeding
Girant Services and purposes Yated by the Charged Total
No./ Assembly on the
Appro- Consoiidaied Fund
priation S
. Rs. Rs. Rs.
4 |Election Revenue 10,00,00,000 10,00.00,800
14 |Police Revenue 23,00,00,000 25.00,00,000
17 |Administration & Functional Building  Capital 1,600 1.000
22 |Administrative Training Revenue 2,235,000 2,25.000
29  [Medical & Public Health Revenue 1,90.06,000 1.90.00.000
36 i{Labour & Employment Revenue 1,81,000 1,81,600
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{1 2} 13]
Sums not exceeding
Grant Services and purposes Yoted by the Charged Totat
NoJ/ Assembly on the
Appro- Consolidated Fund
priation)
70 jHill Areas Revenue 15,00.00,000 15,00,00,000
Total Revenue 51,94.06,000 51,94,06,000
___Capital 1,000 1,600
{rand Total £1,94.07,000 51,94,07,000
S. M. BUZAR BARUAH,

Secretary to the Govt. of Assam.
Legislative Department, Dispur.
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